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*SHRI A. K. BAHA (Vishnupur):
Mr, Deputy.Spesier, Bis, the Gov-

*The original speech was delivered in Bengal, , A
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claimeq that the production of
foodgrains and  appreciable crops
have recorded an appreciable m-
creast: which will  strengthen
the economy of our country. It i not
doubt true that a new record in food
production hag been established, Dur-
ing 1977-78, the country had produced
125 6 mllion tons of foodgraing and
the Government is expecting to reach
a higher figure during 1878-79. It
must also be said that the Govern-
ment have stopped the import of
{opdgrains and they are today having
2 big reserve of 10 million tons of
foodgiaing i stock. The Janata
Government have professed that they
would labour for the economic uplift-
ment of the rural people and the rural
economy, If it comes about it would
be a very welcome thing but I do
not find that they are really progres-
sing in this direction with a pace as
they ought to. I say this because
despite t1e recoit food — production
mn our country. the lot of the rural
poor has noy taken any turn for the
better, Nearly 80 per cent of the
population of our country Hve in
villages and they depend on agricul-
ture, if we analyse the reality of
the situation then we will ind that
none of the rural poor has been
benefited as result of this bumper
crop because the life of the rural
people and the rural economy is in-
extricably linked with system of land
distribution. The 6th Plan docu-
ment issued by the Governpent of
Indig last year for the period 1978—
88 frankly edmits of many mistakes
and fendamental fallure of -the past.
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thods angd their aptlook continues to
be mare or iesg the ssme. There has
been. mo radicel ehange in the poli-
'“""Grt::wmu::u#ﬂuﬂwx
:m m M"'

2 hright snd bkppy ' fotdare for ‘the
country $md as & et ws find pow.

erty stagnation and inequalitiey are
countinuing unabated,

Mr. Deputy Speaker Sir, under the
present budget the Government have
imposed a levy of Re 665 crores out
of this 90 per cent comprise of indir-
ect taxation measures and Ra, 1300
crores 1s the defieit. Under these cir-
cumstances 1t need not be emphasised
thai the total tax burden of the year's
budget will fall on the common man
and this will have an adverge im-
pact on the rural economy. The im-
mediate  1esuly of this measure, in
my opmion would be the increase in
employment and the more and more
rural people who were having a agri-
culiural Jand and were dependent on
agriculture for their living would be
forced to cell their land and join the
1ank and file of the ever increasing
number of landless agricultural la-
bour. Indebiedness of the rural peo-
ple will also incremse. In fact, the
whole peasantry in our country is
groaning under the burden of in-
debtedness, During 1851-52 the Re-
serve Bank of Indie had made a sur-
vey of rural credit. At that time
they hag estimated the total
debt burden of the rural
people as Ra 750 crores.
Ten yearg later, in 1981-62 the Bank
conducted another survey and found
the extent of indebtedness to be
Rs. 2400 crores, Although I o not
have the latest figureg I have mno
doubt that the magnitude of the pro-
blem coutinues to be the same And
according to some experts the figu-
res by now must have reached the
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radical land reform system. The
Sixth Plan paperg have also suggest-
it and I.L.O, team that visited
have the same opinion. The

addregsing the far-
mers in Orissa gtressed upon the vil-
fagers not to concerntrate on land
but to find out other means and thus
ignored the question of land reforms.
Unfortunately, the Janata Govern-
ment in the Centre and also the Jana-
ta Goernment in the States are in-
duferent to the issue, The Orissa
Government has in fact tried to set
st naught the progress howsoever
Httle made in thig directien by try-
ing fo introduce per head ceiling of
In 1969, the

commitment of thizy Government to
land reform, A.thavanlreadgsu-
tod, in Orissa ahd Gujarat, the Janata

b revl .
w and attempted to ve some
direhﬁwpmmdwpmvm
of the existing Act,
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gal and mske available to them the
necessary funds t6 ecompiste this
project which will not only make
Bankurg a fertile land but also help to
control foods in the State.

o s wenm wwe (AEOEW) -
garew Agrg, § wrowr g wewa
Wi Iw daed & weel s o
TqUTE AT F—WTH 32 AG &
femmaT ot swfe Wi aniiv &
wafa ot forr oW feet-femer &
mar I ware ot o § fie fee
o€rd ¥ Perwrd o angrare F, frwr wae &
3 diwr & gl & far s <
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sary iy R & 1w IgEr & B aw
wrar wrw frer onmg &fe feamat T
gra fur € W ATl Tegwr Wt s
IEET F1E SAqTT T & WK oy mTIor
g ofermr gak AW owmET #
% ag wg1r T g T ot s+
garh TN Y o dr Fard oy
¥ mam, e dNEEr e
ST FF TET § | TEHT AT ATAT
=g | A W @R q Ag
T 517wy Aifa T gare T@r fra,
& wrawT @ e {vmet #7 wwEr
g a7 &, g A qu T# gem o
T AT 9T, A0 9 FT geard
‘T_._.

“Gavernment should take all
necessary measureg to fix agricul-
tural prices according to the prin-
cple of parity, that is maintenance
of balance between the prices re-
cerved and the prices paid by far-
mers "

T {7 ), g Afeer ¥
g WY & 1 Zardr 9T & qy o s
N W fis —

TERY TUTHE WEYSW, STWIT VW
wiay ferfrr & 3 I ovei et wraee
o fenfy &, o arefor & wRAdT &,
Tk T # frure of W W )
wATY, Tt Y Y ofrer ¥ 134 9, el
Frwrcat Pewrit WY P d 175 o

97 | weTE ¥T AWM § 137 4 A
AT vEHE ¥T TW ¥ 142.8 wa fw
wrfeefedt 207 4 av fasely 2 o
= oahd & W 157 4 W qmav
252 0 ) @ WETT § wifw S
£ A TEgHT ¥ AW WRTA AT G T
& ot o i wwEe dar wvar @
IAET JEE AT AT W H@
fremT 1| T FIT ¥ e rfest
T ¥ |

Iere wEgew, faw g &
T ¥ arfegd TF §Te AT
FoTHT ®T W@ &, AR wERE |E
g b gTHw W w@ P 1 WK
marg Wl F qTF ¥ gy ST
g5 ¥ W gew for 4y wfeg 2
g..-_

Is 1t a fact thet the Indian Ambag-
sador in Copenhegan has brought to
the notice of the Government that
there was an attempt by foreign
personnel working unpder United

Is 1t also a fact that as a result of
the enquiries conducted one UN off
clul was removed feum Bombay and
the other Mr, Westerdinn was trans-
ferreq from India?

velopment Board?
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about the record of achievement in

country 13 indebateg to them for their
relentless service and remarkable
successes., This is the first time in
our history that we have not impaort-
ed even a modicum of foodgrain from
other countriez, Our production in
the agricultural sector reached the
stage of take-off astounding the de-
veloping countries and even the so-
cialist nations,

Because of this unparallelled re-
cord in production, the consumers
are widely benefited. Because of this
achievement the rural economy has
changed. Because of thizs achieve-
ment, we see peace and calmness in
urban hfe. Because of this success,
the party in power is reaping the

lands with gweat and tears and hoed
the cropg bearing sun-strokes.

people i1n our society,
realise  their deplorable state of
affairs. According to the latest figures
available, the total number of far-
merg in India are 146.5 million, Their
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If we take the farmers norm, the
number of people below the poverty
line hag gone up from 38 per cent to
428 per cent. Despite the increased
preduction, improved methods and
institutional methods and facilitles,
the growth has not been accompani-
ed by social justice,

With care and caution if we ana-
lyse the pathology of poverty among
the farmers, we will find that one of
the empirical causeg for this position
is unremunerative price for their pro-
ducts. The support price fixed by
the Government does not even equa-
lise the cost of production and other
expenses.

In fixing the supprot price for the
agricultural products the methodology
adopted by thig Government is cor-
rosive and obsolete., The capability
of the consumer is mostly preferred
rather than the cost of production,
transport charges and interest met by
the farmers,

In spite of repeated demands from
the entise south to fix equa] price for
paddy and wheat, the Centre ig still
refusing to accept equal price for
paddy angd wheat. Stil i ig giving
false reason to the entire nation.
Still it js adamant not to enforce the
principle of parity. This House may
be kept informed that the price of
rice is far lower in India than in any
other rice producing countrieg in the
world. I1f we take the year 1970-71
ag the base year the price of rice in
1976-77 in Indonesia was 173. South
Korea 188, Philippines 187, Thailand
218. Sri Lanka 237 and in India it
was 117. We welcome the sale of food
grains at reduced rate but not at the
txpense of poor farmers.

Owing to the non-availability of
dirconditioned storage facilities and
ﬂwon:unt pgency facilities, there is

, steep fall in the priceg of vegetables
Hke Hotatoes, pridons and cerrots, Sir,
the #nall farmers with the limited
w of water, are sccustomed to
8 LS--11

cultivating their wvegetables, Now,
the price of the vegetables has hit
the lives of the gmall farmers.

The position of sugarcane growers
is far from satisfactory. The sugar
mille are becoming sick units which
-are not able to give fair price to the
farmers. While the Covernment jn-
troduced decontrol in sugar supply,
it failed to protect the interest of the
sugarcane growers. Now, most of
the sugar mills are running in loss.
Unlep; the Government take ade-
quate measures against the loss there
will be serious consequences of dec~
line in production. So, the regponsi-
bility of the Government now iz to
help the sugar mills,. But what is
the pitiable state iy that even in
helping sick units, this Government
15 following the policy of discrimina-
tion It is reported that this Gove
ernment hag granted a loan of Rs. 20
crores to sick mills in Uttar Pradesh.
But, at the same time, in gpite of the
repeated demand from the Tamil
Nadu Government, the Central Gov-
ernment refuses to give a loan to the
tune of Rs. 10 croreg to the sugar
mills in Tamil Nadu. We are not
able to understand this policy of the
Government.

The rationale of remunerative price
for agrmcultural products has been
realised by all people but we notice
that there 1s some reluctance in im-
plementing it.

The hon. Minister may defend the
policy of the Government by explain-
ing how thisg GQGovernment has in-
creased the support price for the
agricultural products as compared to
what was being peid by the previous
Government Here I would like to
remind the hon. Minlster that even
though the support price fixed by
the previous Governmwnt wag low,
the open market prics'in those days
wag attractive and remunexativi, Now,
due to the increased prodiuction fol-
lowing two sucoessful monsdons, the
open market price is very often lem
than the gupport Therefore,
the farmerx are forced to fight egainst
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the erroneoug policy of this Govern-
ment. Fortunately for this Govern-
ment, the farmerg are mostly gcatter-
ed and least organised. The levia-
than ig still sleeping. When it wakes
up, I remmd you, Sir, the entire
country will be disturbed,

The House may agree with me that
the exports of agricultural products
are deemed essential for preventing
price crash and for sustaining the
tempo of production. The produc-
tion of rice, oil seeds groundnuts
and cotton increased by 28 per cent,
142 per cent, 154 per cent and 21.6
per cent respectively, The rasping
factor ig that there is no correspond-
ing increase in export of these pro-
ducts. The most alarming factor is,
contrary to our expectations, the
Government have reduced the quan-
tum of export., In the year 1976-77,
the expert earning from important
agricultural products was Rs. 1,144
crores. But, in the year 1977-78,
despite the increased output, the
earnings declined to Rs. 826 crores.
The restrictive export policy of this
Government has not only reduced the
export earning, but has alsy caused
a heavy depression in the opep mar-
ket prices, thug adversely affecting
the farmers,

Affected by the imprudent and un-
wise policy of this Government, the
farmers in some of the States have
come to the streets to fight againsi
the Governmentg of thy States, which
can in no way be held responsible
for this state of affairs, In Tamil
Nadu gome of the farmers have re-
fused to repay the co-operative loans.
They have also refused to remit the
electricity charges. In Tamil Nadu
the kisan leaders have called for a
no-tax campeign. The volcano of
economic discontent will seon begin
to burst forth with turbulence, The
State Governments are forced to face
the trouble for the faults and obno-
xious palicies pursued by the Centre,

Before 1 conclude my speech, it
will be appropriate if I remind the
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maxim of Mahatmg Gandhi to this
Government “where agriculture is
not profiteble, life itself cannot be
profitable”. I appeal to the hon.
Minister not to be a party to disres-
pecting this maxim. If thiy Govern-
fails to realise this maxim, and ope-
rates against the interests of the far-
mers, I remind you, Sir, the conse-
quences will be serlous and catas-
trophic in future,

fervamerter Ewdar (wETOw-
W) : WEATE Suvese of, ¥ &
1930 & ot & Tom €, TR
aRgd ¥ gAwmHTa wyr  fewrdt
q swfrrd o1 ST M¥W ¥ e
1937 # 73 it fad ot ol
WS 80 & 1 wiv ¥w & <A
fast &Y A7 e om¥ @ RBw
i o WX WY U5 A vy a§d
wdr grer fagre =1 oY § 1 T ®
37 A fad € wr ww whw
gadt §r & wwfE w1 Bwr ® oA
fast # dwT TFFT 300 ¥ §OF
fraf gy A s § fe wav
s AT fame #, sEw-wlw ©
FaT g § ) fuel F wrq
weata feut et § o

15.30 hrs,

[SHRI DHIRENDRANATH BADH
in the Chair]

T qA-BA-Foed &7 Frwa T -
% 1950 ¥ waATar war o1, wfr ¢
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Now, one of the shortages relates
to commercial crops, more speclally
cotton and oilgeeds which together
constitute the bulk of the commercial
crops in our country. The recent
increase in foodgrains production has
been largely achieved at the cost of
the commercial crops, that is, more
and ‘more land wunder commercial
crops hag been diverted to food
crops. Ag a result of this though
the growth rate of production of
commercial erops hag just maintain-
ed, the growth rate of total agricul-
tural production hag fallen, While
the growth rate of production from
1949-50 to 1964-65 wag of the order
of 3.6 per cent per sunum, with the
advent of high-yielding varieties and
the consequent diversion of land
from commercial crops to food crops,
the growth rate of production from
1964-65 to 1970-71 has fallen to 3
per cent per arhum and during 1876-
79, it has further fallen to 21 per
cent.

Apart from the imbalance between
the foodgrains crops and the commer-
cial crops, another significant shorlage
appearing within the foodgrams bas-
ket is in respect of pulses. As in
the case of commercial crops, the
profitabls cereal cropsg like wheat
have been taking away land under
pulses. Within the cereal basket it-
self, the imbalance have emerged
between thg growth rate of produc-
tion of guperior cereals, like, wheat
and the growth rate of production of
inferlor cereals, like, jowar, bajra
and ragl. For example, from 1860-61
to 1972-73, whereas the wheat pro-
duction increased by 134 per cent
per annum, that of bajra increased
by 346 per cenl only and that of
jowar just imcreased by 0.88 per cent.
The cultivation of isferior cereals,
like, jowar, bajrg and ragi, ag you
know, is mostly dons by small and
marginal fartners and that too in the
arid and semi-arid areas in our coun-
try, i slmost wholly unlrrigated
areas,
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‘Within the superior cerealy also,
the imbalapce has appeared bet-
ween the growth rate of production
of wheat and the growth rate of pro-
duction of rice, From 1960-81, the
rice production increased by 2.9 per
cent whereas the wheat production
increased by 13.54 per cent. If you
take gnother aspect of our cultivation,
we can find that only about one-third
of the area under rice has got irriga-
tion facilities whereas nearly three-
fourths or 80 per cent of the area
under wheat hag irrigation facilities.
Since the rice crop requires a vast
amount of water or a particular
water level, there is a margh of risk
involved in rice cultivation due to
droughts and floods. Therefore, a
vast area of about 23 million hec-
tareg of rice cultivation where irriga=
tion facilities are very lttle continues
to be one of the most vulnerable
areas in agricultural production,

Now, it you take another aspect,
ie the geographical distribution of
growth, you cap see that the growth
is concentrated in a few areas or a
few regions. Broadly speaking, the
disturbing aspect of oJur agriculiural
production is that while wheat domi-
nated areas are marching ahead,
areay dominated by cerealy like rice
and lower cereal crops are lagging
behind,

Now, within the wheat growing
reglon itself, there are Iimbalances,

grma,m.tzdem part of
ttar Pradesh Madhys Pradedh
which togethér acctunt % e



365

If you take irrigation also, you
see this kind of fmbelances, In cer-

of co

cent of the total area under cultiva-
tion, are hardly covered by any canal
While 61 per cent of the

+ rashtra only 3 per cent of the holdings
are wholly irrigated.

These are the disturbing imbalances
" that have emerged in our agricultural
production.  Therefore, Government

out at the very outset, unless effec-
tive steps are taken these imbalan-
cea gre likely to create more pro-
blems.

Now, increased production has been
claimed by Govérnment, and nobody
disputes it, But, increased produc-
tion for whose benefit? Who have
benefited from thix increased pro-
duction? A handful of rich persons,
& hand-ful of landlords, big traders
and speculators have profitted. The
wvast majority of the agricultural
population, particularly the working
peasantly, the small and marginal
farmers have been denied the benefit
of incremsed agricultural production.

" The other day the Hon. Prime
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crease, They have to sell their pro-
duce immediately, get the cash and
meet their other requirements. There-
fore, what is

to a double exploitation.
they have to sell their produce at
thiow-away prices.  Also, while the
prices of agricultural produce are
falling down, the prices of industrial
products are either stabilised or go-
ing up. That {8 why, I say that
they are doubly exploited-- as pro-
ducers and as buyers. Unless this
situation 1s drastically changed, I do
not think that the farmers of our
country can get any benefit.

price.

One example is the sugar

The price sugar has gome up, recently,
from Rs. 2.60 to more than Rs. 3
per kg. The reason was this. There
was an inadequate release of quota
of sugar from the sugar mills. The
sugar mills have formed a Steering
Committee. It iz the Steering
Committee which decides the quota
to be released, and for the month of
April they have deliberately reduced
the quantum of sugar with & view
to create shortage and thus increase
the price. That iz what the Steer-
ing Committee has done. And what
is this Government doing? I should
say that this Government has been
responsible for this. This cannot
shirk their responsibility here heca-
use this Steering Committee consists
of representatives of not only consisis
sugar mills but also co-operative su-
gar mills as well as State sector
sugar mills.
, I want to mention only one more
point, gnd that is about rural deve-
Jopment . One of the basic defects
of rural development iz that this
Government is trying to effect rural
development without bringing aboui
any siructural changes in the agrari-
an relations. Without breaking the
concentration of land, without effec-
tively implementing land reforms and
without wiping out the exploitative
relations that exist in agriculture in
the rural areas, T do not think that
thy Tura] dewelopmént programmes
ean be succesnfully implamerted,
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Another defect is that nowhere is
ibe rural development programme 50~
ught to be implemented with the
nctive participation of the real bene-
ficlaries, that is, the weaker sections:
the agricultural workers; small far-
mers, etc, Therefore, I request the
Gavernment to give a high priority
to the problem of implementation of
land reforms and alsg to participation
of the real beneficiaries in the for-
mulation and implementation of the
rural programmes.

With these words, I conclude.
18 hours,

MR. CHAIRMAN: Shri Gananath
Pradhan—not here. S4ari  Igbal
Singh Dhillon.

SHRI IQBAL SINGH DHILLON
(Jullundur): I rise to support the
Demaniis for Grants of the Ministry
of Agriculture and Irrigation.

" Although we have executed the
target of 120 million tonncs of food-
grains and we have also produced
enough of commercial crops like
onions, potatoes; jute, cotton, ete. I
want to inquire from the Government
whether the farmers are the benefi-
tiaries in increasing the production?
Sugar cane is lylng in the Relds and
there was a news two days ago that
in Punjab the Navshahar Co-opera-
tive Sugar Mills anq the Jagjit
Sugar Mills, Phagwara have refused
to buy sugar cane because they say
that it is at a fermented stage. What
will be the plight of Lhe farmers—
you please imagine. They have been
waiting to sell their cane and they
were standing in line for two days.
The temperature is very high and
some fermentation is there. Mills
refuse to buy the cane. In UP last
year most of the area could not be
harvested and some dejected farmers
burnt their crop and the same con-
dition is prevailing this year also.

In potatnes the same story is there.
Our aim is to get things for the con-
sumers at proper prices and the far-

for their crop.
increased the production of potatoes
from 7 million to & million tonsies.
If you go to the rural areas of Pun-
jab and Haryana, you will

ple there are not going to dig out

has to supply the bag Thiz is the
poor phight.

S0, I would say that the Govern-
ment has totally failed in its duty to
§ive any support price not only for
potatoes but I would say even for
tobacco, sugar cane, foodgraina, and
other vegetables.

I want to make one abservation, In
order to give support price te the
farmer and to make it more effective,
we must modernise the markets in
the country. By modernisation of
markets, I mean there should he
mechanical graders, there should be
mechanical dehydrators, there should
be hydro-meters to check the mois-
ture percentage of the grains and the
grains should be properly graded and
the grains should be properly brought
in a desired dried condition. There
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the processing system. Marketing
js most essential for perishable and
séinl-perishable cornmodities ke po-
tutoes, onion, fruit; ete, Uniess
marketing of potato, etc. is not made
the integration part by strenghtening
the processing facilities, it would be
difficult to develop production on
economic side. 1 shall enquire from
the hon. Minister for Agriculture as
to0 whether he has ever considered
setting up of the one Potato Board,
when the country is producing eleven
milhon tonnes of potato. This
Boeard should be empowered to con-
dugt the research work to carry on
the development work. It will con-
sider the domestic consumption as
also how much potato surpluses
ceuld be exporied and in which form
it could be exported. Whether in
originel form or some desired proces-
sed form, There are many different
proecessing plant for potatoes. At
present the following steps could be
taken:

(1) Buy surplus produce and
convert it into dry product (dehy-
drated from). It can be stored
in ordinary stores. Chats (small
tubes) cut and green tubes should
be converted into cattle feed and
microhinl proteins;

(il) after potatu season say May
onward, the dehydrated product
can be converted into commercial
forms like granules, flour, ete.

(ii) consumption stage. Flour
pan be converteq into commercigl
used on breskfast table, just Mke
corn-flakes, white oats, Saboodana~
just like ‘kheer’, potato starch in
the shape of farina

In Dmurala Regiomal Potato Farm

country store could be properly utils-
sed and we can meet the demand ot
potato for two months To meet the
demands from July onwards till
October-Novemiber, we should have
refrigerated cold-storage system. Our
refrigerated system is very costly
these days. Although State Gov-
ernments have tried to have some
control over these cold storage rates,
in Punjab they have fixed at Rs.
11.50 per bag; similarly, in Haryana,
from the last year; they have, by an
Ordinance, imposed a ceiling
of Rs, 1050 per bag whereas, if
you come to Delhi, you can sce the
cold storage people in the market
charging Rs. 20 per bag. I have also
come to know that in West Bengal,
the rates are more than Rs. 18 to
20/-; in Maharashtra the rate is Rs.
20. I appreciate the steps taken by
some State Governments. But, have
we ever thought about the running
of cold storage? What is the cost of
it? Sir, I have practical experience
88 I am rumning >old-storage for the
last twenty years. I know the cost
for electricity that we have to pay;
I know what the labour costs are; I
know what the cost of ammoaia
Freeon gas is; also I know whet the
cost of machinery is, I know what the
cost of materia is—such as gteel,
timber ete. All their costs have gone
up by two times within the last two
years. Ag a practical man I would
say that by charging at the rate of
Rs 10 and 11 a bag the ownery of
cold storage will not be in a position
to have any good earnimg. It would
only be nominal and it won't fetch
a good profit. I wish we increase
the production of fordgrains, agricul~
tural crops and other vegetables. I

of milk which is for five years fulfils
ity purpose

1 wish it should increase from 27
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dry skimmed milk from outside., If
we go on importing dry skimmed
milk will it be possible to en-
courage farmers to have cow stocks?
Will we be able to improve the
indigenous cow breed Sabarwal
and Red Sondhi? We will be
able to gradually replace the buf-
falo which is not so economical. 1
doubt if we go on importing the dry
skimmed milk and if we go on pay-
ing more for the buffalo milkk we
will be able to encourage the farmer
to have improved cow herds. This
policy would not work, We have to
give encouragement to the people to
have cow herds. We ghould give
encouragement so that they should
have hybrid cows—crossed breed
We ghould encourage the farmers tn
grow more vegetables. But thig can
be done only if we have a Nationa}
Horticulture and Vegetable Processing
Corporation which should know the
tota] production of fruits in Northern
India, North-Eastern Region, in the
Southern Region, position of garden
crops, that is, fruit vegetables, o'
The excess quantity of this produce
should be processed in time, de-hy-
drated and exported and for export
purpose we should know the tasie
of the importing countries. So, we
should proceed on a long-term basis
rather on ad-hoc basis. This vear
the production of potatoes is more
and, as such, we have allowed ex-~
port, Next year the farmers will get
discouraged and production will be
less and then we will han the cxport.
Last year, at the end of the year one
mijlion tonnes of potatoes were lying
in the cold storage which could not
be used and those were moved from
northern India to Bengal, fron Ben-
gal to Maharashtra and from Maha-
rashira to sea for dumping but we
kept ban on export of potatoes and
onlons, So, are we making proper
use of our prpduction? Although
our Qross netional income has in-
cyeased more thsn 48,000 crores out
of it 47 per cent, was sarned from ag-
ricultural sector—yet I fear the net
income of the farmerx hag not in-
creased I will glve ong e

"
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from Punjab. Bir, sbout eighteen
years beck we used to proluce 12
lakh bales of cotton. Now we are
producing 22 lakh bales of

The income of the farmers then
was more than what they get now,
although we are producing 22 lakh
bales. In order to enforce remune.
rative price, I feel that the adminis-
trative and the official machinery
policy maker should not be consulted
in fixing the support price and for
its implementation. Rather, Parlia-
ment and Legislature alone should do
it by legislative enactment, This
support price hag to be fxed in con-
sultation with the actual growers.
You can have people from the uni-
versities who have conducted exton-
sion work, who are working from
laboratories to the fleld projects.
Then only, Sir, it would be possible
to give effective and remunerstive
price to the farmers and in this way
we will be able to help che farmers.

I will now say a word abrut the
tax structure on the inputs It is
a healthy measure and 1t is a good
announcement that has been made,
saying that the ecxcise duty on
fertilisers are reduced. But 8ir,
the excise duty on agricultural
machinery, fuel and pesticides is the
same. There is great need to 1educe
them also. Are we really interested
in reducing the price of agrivultural
commodities? That is the question.
Or, are we really interesled in in-
creasing the prices of factory and in-
dustrial commoditiest  Si~ every-
thing §s being done to help the factory
production. The cost of a tracior is
nearly 60,000 to 70,000 rupeas.

Since my time is over I will say
only one point now. This iz regard-
ing the Capital Gains Tax on agri-
cultural land. The posit.on here I8
this. When ends are taken over oF
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actions faken by the Government the
farmacs are being ruined snd deprive
ed of their Jand. I wish that the
wholg tax structure iz reviewed. When
ceiling on Iand has been imposed, is
there any idea of imposing Wealth
Tax on the land? That is what I
would like to know, With these words
1 conclude my speech
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A ¥ fag ¥ W STy
Sorcwts arwwt agT BIE S F weiwr
faater wor wifige )

fraa, ®7 wot fararT w1 ey
o frerat wifeg | oy w ovr waat
* fae firat oy Sharamrac 2 ¥ «
sferaer ®% wTeEY SIS #Y ¥ & qufar
o faaaT afigy | firmmat ) o o
w9 T WY e ¥ g g fadm,
I A% A0 grow AggR A ATy
firarat ®Y wrer agwrd dwi & o o
formert &, S9% fag 10 ¥ 14 Wi
ay ST ANT q¥AT 1 XAK TqE
T T $r ¥ T ¥ g Fyear Trfgg
afi frdfe  fasamli &)1 qor g1 sw
faw w% 1
2. Wy qow g fowry

i ¥ gwfr w3 wit Qe
T & forg qeprram wT wTEY Ager 8,
waitfw et ¥ 5fe & 1w & o
UF q0F 17w & | N ¥ @R O
AT wifes feafr & @12 « @y
frar, K-y, i w0 Tar
SR AT AN W gy qweT
QUTTTSIRA G IIAT | AT ST w[w
 Fr ot #afiat wr frere gurr , 9%
o, e, s wrfe et o,
XEE $TIT wgr & aniT 07 0 vt
e sre g€ %

XT sqaam % fag wgwrd qw
efufet wt oo wewr wifgy | e

* qure vy wdred & fg AT s
o & & wg e g &Y wfige

aiet & ST qerrerdt ow g ¥
ey & forg ot & w0 9 Gy qwet
wont welrd ) wad fg aoere e
w¥E wrdww wrar wifew |

378

s w P ww Qe €
forg wrd weinitn ¥ piy g o¢
wrwifoe et w7 wipew

firary ®1 e Fenfes o w
ofer e At frerar § witfs gfe &
Fearfier WY wT Iwavr Wk A e
uvt ow Tt ¥ agw owew § 1 T I
niei & fowe ¥ SR @ ek §,
wfae was ¥ &, waw &S,
fafirsr swrc o g & seorfea oY
9T W wgrafor WA Ay Tew &,
gowr faafer s, guwt fee wo
wrfgy | ¥8 SwT & Sewy wr fawre
R B ¥ iy g § weerer firaml
Y W earat wr vy e Y Frwar oy
e nfirg ¢

dr-gary oaT wrl anneer if
w1 gw foraer wfine feere w & soaT
# frar =Y @ & wewry wfaw
Qo aur fwer e falrr 1 i
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AT W oY, § wreAT AT,
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s Y FroAT warE W oft §, IuN
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wfe ferfor & e e iy § e iy
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¥ fag wmarg-fmin & o fisd Wy,
&t wfier aver gaT

*SHRI RAJ KRISHNA DAWN
(Burdwan): Mr, Chairmaa $ir, our
country 1z primarily an agricuitarsl
country and becmuse of that our
Ministers and most of our leaders
address the fmimere at (e time of
taking votes. But today whin we

r' *The original =peech was delivereg in Bengali,
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wre discussing the demands of the
Agricufture Ministry and discussing
about the conditions of tha farmers
who constitute 85 per cent of our
entire population and this country
virtually belongs to them, at this
time we see that only a handful of
officers and the Chairman and the
Minister and a few other mambers are
present in the House who hope for
getting a chance to speak All
others have left. This only chows
the extent of our real concern fcr the
farmers of our country, If {''s is
published in the press, then we will
not be able to show our faces outside.
Sir, we have seen that if some atro-
cities are committed on fastory work-
erg then the answers are given either
by the Minister of Labour or the
Minister for Industries. If there are
disturbances in the University Cam-
pus and if some students die then the
Education Minister answers the char-
ges, The Defence Minisier answers
for disturbances in the Defenc Ser-
vices. But if atrocities are commit-
ted on the farmers or agricultural
workers who constitute 85 per cent of
our population or if there is firing on
them then who answerg for them? It
is not the Minister of Agriculiure but
the Home Minister who generally
answers for an assortment of sub-
jects. Our Constitution also dves
not spell out the responsibility for
their protection. This calls for an
amendment in our Constitution, Steps
must be taken at the earliest to look

§
s
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He will have to take up the struggle
against George Fernandes who i3 pur-
chasing jute st a cheap price from the
farmers and re-selling it to {ncm at an
exorbitant price. I will come to
that later. Although this country
belongs to the farmers, a few intel-
lectuals in the cities are ruliag this
country through the power of their
intellect. The result has been com=
plete misery in the wvillages.

Sir, the rationing system was in-
troduced in the British days, but for
long 32 years we have seen who have
got the benefit fram this gystem. It
is the city dwellers the urban peo-
ple who have benefitted. I belong to
West Bengal and 1 have experience
of that State. Ration is distributed
there at three urban centres only
viz,, Calcutta, Asansol and Durgapur.
There is of course a reason for this.
The reason is that the urban people
can take up cudgels against the Gov-
ernment. They can agitate strongly
and can warn the Governmeii, that
unless their demands are met the Gov-
ernment will be removed from power
and the Government s afraid of
them. Therefore to appease and
please the city people, the farmers
are forced to part with their produce
(rice) at a nominal price of Rs. 77
a quintal whereas the cost of pro-
ducing that comes to Rs. 1235 a quintal,
The farmers are threatened with guns,
they are put behind the bars and
their produce is snatched away from
them agninst their will. This is what
we have witnessed in 30 years of Con-

gress rule. But this year we have
seen a good development for the
first time,” Sir, the Aguicultural

Prices Commisgion had rcomnmended a
price of Rs. 32 per quintal for paddy,
but the Government have gone beypnd

and have decided upon a higher
of Re. 88 per quintal. Even
is not wholly remunesative but
Central and Bhri Barasly Cer-
deserves our thanks for fix-
ce higher than that racom-

the A.P.C. Bir st
year our gross natiopal ingome -Wa¥
Ra 78012 croves of rupees. About
85 percent of this comes agrl-
culture. But it i x matter of reg-
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vet that last year this income from
agriculture had fallen by Rs, 5000

crores. The reason ig that farmers
have recieved lower price for their
produce. Only a few days ago our
Minister for Steel, Shri Blju Patnalk
announced in the Lok Sabha an in-
crease in the price of steel by Rs.
400 a tonne, with one stroke of his
pen. This was done because he has
to nurse a public undertaking which
is nothing but a white elephant.
Every year a huge amount has to be
spent to nurse this public undertak-
ing and the rura] people are bning
taxed to meet that expercliture In
this city the bus services a:.e subsi-
dised, in Calcutta the tram services
are subsidised. All these subsidies
are given for pleasing the city dwel-
lers, the organised workers who can
form unions and take up cudgels and
challenge the existence of the Gov-
ernment and for that the poor Kanai
Santhals and Hari Bauris in the wil-
lages are taxed who will perhaps
never come to the cities to enjoy a
bus ride or a tram ride. The willage
people are paying throuh their nose
to sustain the city people. Sir, 1
come from West Bengal Do you
know what the farmerg are called in
West Bengrl? The two terrag are
very common One is progressive
and the other is reactionery-—who are
called the progressive minded? Those
who get fat salaries and get plenty of
bribeg in service, those who have no
connection with land, those why can
buy Hilsa fish at 23 rupees a kilo,
those can afford superior rice at 4
rupees a kilo, those who buy milk at
4 rupees a kilo, those who can take
their wives to the movies every even-
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to creaty & climate of hatred against
them, then I do not see how any im-
provement in the fleld of agriculture
can be effécted in thiz country which
is primarily agricultural. This gita-
ation cannot be allowed to ecist. A
few rogues in the cities ara exploit-
ing and ruling over this country
through the power of their intellect
and craft. This iz going on for cen-
turies. They have created vested
interests which have to be crushed.

Sir, we hear talks about distribu-
tion of land on the one hand it ig said
that all the grazing and pasture lands
may be distributed for ploughing on
the other hand our respected Vinobaji
is agitating for complete ban on
slaughter of cows and eating of beef.
There is no provision for growing
fodder for the cows, the pastures are
being abolished for growing food for
mosn, the old and useless cows cannot
be fed or sheltered. Even the young
and milk yielding cows do not get
enough to eat. In thig situation ag-
tation for banning slaughiar of old
and useless cattle is absolutely un-
realistic = But even then a team of
Ministers rushed to Vinobaj: to per-
suade him not to resort to fast This
is a total waste of time. Thiz sort
of unrealistic attitude should not be
given any encouragement, Our
Ministerg should rather rush to the
farmers of West Bengal, Punjab
and UP. where they are in ditress
and are not getting proper price fr
their potata. Millions of farmers are
lnoking up to you for some relief.
Wasting time on Vinobaji is not at all
desirable in thig gituation. Not only
that Sir, the Government of Iadia e~
ceived a loan for the I D. F\ amcunt-
mgwn,‘mmﬁnhstmat
a nominal rate of interest of 374
percent, The Goyernment s giving
that money to the Agricultural Re-

a rate of interest ranging Detween
6-1/2 per cent and 7-1/2 per cent
finance Development Corporation at
The Agricultural Refinunce Develop-
ment Corporation {3 again lending
that money to the Land Development



383 D.G., 78 +80-Min.
[Shri R. K. Dawn]

Bank at 71/2 per cent to 8 per cent rate
of interest. The land Development
Bank is in their turn giving lcans
t¢ farmers at 12 per cent fo 13
per cent rate of interes. So you
see that the money which World
Bank is giving at less than 1%
interest s ultimately given to the
farmers at 13% interest. I do not
think there is any greater example
of usury than the Government of
India. This practice of usury wiil
have to be stopped in the interast of
the farmers. Thisg is sheer exploita-
tion. Moreover, the World Bank
gives the loan on term of G0 years. But
when a loan ig given to the farmers
from that money, he is told to 1epay
the loan within 9 years, A further
condition iz put that unless he repays
65% of the loan in any year, he will
not get any further insialment of joan
during that year. No consideration
is shown if his crops are ruined by
floods or drought, if there is hail-
storm or cyclone. Repayment 18
mercilessly insisted upon. Otherwise
no fresh luans are given to him. This
system has to be changed.

[Saxx N, K. SHEIwWALRAR in the
C‘hnir].

16,40 hrs,

Mr. Chairman 8ir, our couniry
need ghout 5 million tong of fertilizers
every year but our dumestic produc-
tion cannot meet that demand. Why
4s it so? This is because our fertinser
units are not worked to full capacity.
Politiog have entered our fertihizer
factories and this hag resulted in short
fali in production, There is no cropp-
ing plan. Today we ses abundant pro-
duction of potatoes, sugar cane, jule
ete, bBut there are no buyers, the
farmers asre ruined.

Mr, Chairman, 5ir, with your per-
misgion I will now presenmt béfore you
a new device through which the puor
farmers are being exploited.

Mr. Minister pleass see. Thig i the
Potato Container and it weighs only
280 gram and thig ix selling in Llhe
potato fleld at Rs, 300, They are
purchasing raw jute at only 0.0 palse

APRIL 9, 1079

of Agrl. & Irrgn. 984

per Kg. and they are selling at Rs, 12
per Kf. This kind of exploitation 18
going on in India. You are the pro-
tector of the agricultural pecple and
you are respunsible for this, Yeou
should protect tha agricultura] people.
I am submitting in fronv of you. This
kind of thing is Hoing on in India.

Is it not astounding that jute pur-
chased at .08 paise per Xg. is being
sold to the farmers at Rs. 12 per Kg.?
This sort of blackmarketing is resort-
ed to by the Government. Mr, Chair~
man, I want more time. I am narrat-
ing thig matter of 85 per cent of people
in India, not 10 per cent urban peaple.
So 1 want more time

MR. CHAIRMAN: You take two
minutes 1nore, you have taken fifteen
minutes aiready.

SHRI RAJ KRISHNA DAWN: Now,
Sir, 1 come to crop insurance, Ours
is an agricultural country. We s¢e mn
the field of businesg that the godowns
of blackmarketeers are insurad. In
case of msshap he ge.s full comprnsa-
tion whether there are any goods
really stocked or not. But during
last year’s floods I have seen in West
Bengal that all the crops of farmers
were washed away. His dwelling and
cattle were completely washed eway.
He was tolally ruined bui there was
nothing to compensate him. But thasc
brave people took up the challenge
they staked all their energy in rasing
new crops. Last year 18 lakh tous of
potato was produced in West Bengsl
but Mr, Barnala do you know that
this year inspite of the floods, 23 lakh
tons of potatoes have been produced
in West Bengal What was their
expectation? They could not raise
‘Aman’ paddy so they wanted to make
up the losg by ralising potatos. But
it is & matter of great sorrow that the
prices have crashed to such an extent
that the farmerg cannot even mect the
cvost of transperting the potatoes from
the fields ta their homé. Mr, Mialster
you sre citting here Minietérs cun
wagte lime for savitig Vinobaji, but
they have no time to go to the Jakhs
of distresséd farmers, g bring snme
reljef not to
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Pricey of poisios, jwte and gugurcane
which have ruined millions of far-
ma?m!mdﬂm;rourmum
to

One word about chemical pesticides,
Bir, pesticides are no doubt very
essentia]l for crop protection. But in
thizg House I raised this question and
gave a sample of paddy corn whith
had been withered by pests. The
farmers are applying pesticides for
protecting the crops that they Thave
produced with the plood of their
heartg but it is ineffective as they are
heavily adulterated Thig 1s nolling
but rape of the paddy crop by the
adulterators. No action has been
taken on this. The adulterators must
be hanged who ave playing havoc m
milliong of poor families and some day
our entire crop of the country may be
destroyed hy pests due to adulterated
pesticides. Prompt atrention ghould
be paid to this, otherwise even if (God
almighty takes the place of Shri
Barnala, he will not be able to save
thig vouniry.

Sir, when a bicycle is manufactured
in a factory who decides upon its
price? The price is fixed by the
Managing Director of the faclory,
the industries Secretary and the re-
presentative of the Minister ete. But
who fixeg the price of agricultural
crops? It ie fixed by the I.C.8, Officer,
the Minister who never visit a field
who de not know what a potato looks
Hke, who do not know the intricacies
and cost involved in the inputs.
Sittlng in an air-conditioned chamber
with a bottle of Coca-cola in his
hands, he declares that the price of
paddy is fixed at Rs. 77 a quintal, and
that price stays. Thig system hag got
to be changed. The farmers must be

Now, Sir, 1 will say s few things
about rural banka. If a bank is open-
ed in any village there jg great re-
joicing. But what are these banks
really doing? They are simply ex-
ploiting and sucking the villages dry.
1t is done in this wuy. The mmey
deposited by village folk in thess
banks are transferred to the Head
Officeg in the cities. The Head offices
loan this money to big indusirializsts
like Birlas, Tatzs, Dalmias etc. In
this way the money from the willages
are going out to the citles through
these banks. Thereforc, some legislu-
tion ghould be framecd whereby the
money collected from the villages
must be 'nvestigated in that very area
for the betterment and prosperity of
the villages. Under the pretext of
provading employment to some people
these banks are simply exploiting the
rural areas.

1 am telling the hon. Minister that
I have seen warking of the milk diary
at Durgapur. There is total chaos
and maladministration. A contractor
has been engaged to supply milk to
the factory. A lorry has been vngag-
ed to bring only 2 cans of milk from
Burdwan to Katwa, a distance of gixty
miles. Now 2 cans of milk contann
only 30 Kg. milk. For bringing 2 cans
of milk a full lorry is travelling sixty
miles every day. This js a gross
wastage and the Durgapur factory is
showing a loss all the time. I will
draw the attention of the Minister to
these wrasteful ways.

Now, Sir, I come to the storing of
foodgrains. The poor farmer grows
his crop with his blond and sweat, ha
protects hi= crop agsinst pests with
pesticides and chemicals, and perhaps
ig not gble to provide medicines to
hig own siling children because of
this. But it is a matter of shame that
the Government does not have proper
storage facilities for his crops, Today
lakhs of tons of potato, wheat, sugar
etc, are rotting away for want of
storage facilities. The Government
that cannot provide storage for the
crop raised by poor farmers with their
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bleod and sweat, has no right to stay
in power.

Now, I come to market facilitica.
Today 'we have no facilities for mar-
keting the abundani potato erop. The
Government have no competence to
export our potatoes to foreign coun-
tries. If a farmer wants to sell his
potato outside, he cannot do that.
But the Government should find ex-
wport markets so that the farmers may
get adequate price. Mr, Barnala, you
are the protector of the farmers. ¥ou
should endeavour to find export mar-
kets for our farmers. Why potatoes
cannot be sold in foreign countries?
You have to find the market.

I will urge upon the Minister to
have a stricter contro]l on the agro-
based industries. The example 1
showed you is very alarming. The
cash erop jute is purchased from the
farmers at controiled rate of .80 paise
per Kg. Bui the jute mills are selling
it back in the form of socks at Rs. 12
a Kg. The Government is a silent
speatator. Thig mtuation cannot last
long. You have to take up this issue.
I do not zay that you pick up @
quarre] with other Ministers but what
I say that you and your Ministry
have to be more aler{ and active to
seg that the farmers are not exploited
in this manner. 85 per cent of the peo-
ple are under your charge they are
looking upto you for relief, 85 per cent
of the population are behind you in any
steps you take to wrevent their cx-
ploitation. You represent them., BSo
you have 10 come forward,

Bir, one word about agricultural
loans, The process of granting loans
have to be gimplified. The poor and
illiterate farmers are lost in a maze
of ruleg and regulations and they
have to cross many hurdles before
they get a loan. Therefore the pro-
cessing hag to be made simple so that
the farmers may get loang speedily
and in proper time.

Sir, socinlismn canuot come by put-
ting a celling on rural.land holdings
alone, Ceiling must be put on urben
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land. In the cities peaple peswess
several grand buildings worth croves
of rupees. They construet multi-
stories flats and earn thousands of
rupees. Ceiling must be put on urban
property if gocialism is desired. There
is no control in the cities but in the
villageg if one persoa possesses 25
bighag of land for cultivation. You
call him Jotedars and what not and
they are hated. This has also to be
reviewed. You have to change las
system. If you do not do thal your-
selves, the people will not sit gquictly.
One day they will force you to change
it. That day is not far away.

About income tax, what is this sys-
tem you have introduced If a man
earng 8000 rupees in business, he 18
exempted from income tax. But in
the casge of agricultural income, if the
income exceeds 3000 rupees it is tax-
ed This type ol disparity has to be
ended. This is absurd.

I have a word of praise for the hon.
Minister of Agriculture because n
this budget he has really tried for
the well being of the farmers. Al-
though the overall expenditiure on
Agriculture is less by 21 crores this
year as compared to last years’ budget.
The hon. Minister comes from an
agriculturist family of Punjab, the
State which ig practically feeding the
whole country today. Therefore, you
rightly know the value of a farmer.
I will earnestly request you to save
the poor farmers from the exploiters,
They are looking up to yow.

1 had shown this piece of gunny

their exploitition at the hands of mil
owners. 1 will request you to takke
that charye to gee that the exploitation
of farmery i stopped
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In the end I will urge upon the
Mipister to attend to these difficulties
of the farmers. He should introduce
crop insurance. Some pension sche-
me should also be introduced for the
agricultural labour. Sir, 1 will retire
after § years but will enjoy a pension
sitting at home. The hon. Ministcr
will retire and enjoy a pension, The
officerg of the Government, the ecngi-
neerg etc. will al! enjoy pension aficr
service. But the agricultural labour
who provided you with food for s.xty
yeargs or more will not get anything
when he 15 no more able to work.
Therefore, I will urge that some
scheme for pension or gratuity for
them may be introduced. With t hat
Sir, I support the demands of the
Ministry of Agriculture and conclude
my Speech,

=Y waax fwg  (¥0mr) - awmfa
ofY, wrr g FewT fiforg, it gt
g Ay ¥

MR, CHAIRMAN: It is upto the
hon. Members to follow. I can ring
the bell here and they should follow
it,

17 hrs.
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The Lok Sabha then adjourned tl

Eleven of the Clock on Wednesdau
April 11, 1999/Chaitra 21, 1901 (Soka



